
(
THE GAUHATI HIGH COURT AT GUWAHATI

HIGH COURT OF ASSAM, NAGALAND, MIZORAM AT{ D ARUNACHAL PRADESH)
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Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Suchandra Bhattacharjee,
Principal ludge, Family Court,
Dhubri.

Earned leave .

Your letter No. FC.XII-2/202313241E dated 26.|LZO24

3to A

.tt
Dated Guwahati, the 7$ November, 2024

Yours faithfully,

SJI.

.REGIST R(VIGIljN E)

H

From:-

To,

Sub:-

Ref:-

Madam,

With reference to the above, I am directed to inform you that you have beengranted earned reave for 5 (five) days from 26.11-2024 to 30.11.2024 (suffixing07'72'2024 and 02.12.2024). Further, you have been asked to hand over the charge of yourcourt and office to the counseror, Famiry court, Dhubri before proceeding on reave.

Memo No.HC.VIt-2O6l20t3l tt3rr _ t/ 3SL lA, dated / LB-tt-24
Copy forwarded to

1. The Principal Accountant General (A&E), Assam, Beltola, Guwahati_2g, for
., information. (Copy of the appricatibn i" pr"r.iiuLJ roirat is encLosed herewith).

-,2. The project Manager, Gauhati High court. " - 
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